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Sixteenth Loksabha

an=>

Title: Papers laid on the Table of the House by Ministers/Members.
HON. SPEAKER: Now, Papers to be laid. Shri Manoj Sinha.

AR AT & ST {3l TAT o7 HATeT | 0 F3AT (7t 7ot Riwan): sreer Aaiear, § e=foiRaa uar
T e IR 3G §;

(1) R GuR 77 S qeim SR T, TR 3R T Senfidht 53rer & der ¥ 2018-2019
o foTU gT qH=IIAT ST &t Teb Tfer (femait i 3fIsiT Fehrur)|

[Placed in Library, See No. LT 9691/16/18]

(2) IR STRER AT, 1898 Bl &RT 74 & IU-LIRT (4) & 3T TRAT STHER (TA FG)
{2, 2018 ST 13 S, 2018 & W & ISIUF H SATERIAAT AT ATl 548(37) H HDIIT §U &, Bl b
ufer (fa=at T 3T HEaxon))|

[Placed in Library, See No. LT 9692/16/18]

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI R.K. SINGH): | beg to lay on the Table:-

(i) A copy of the Annual Accounts (Hindi and English versions) of the Joint Electricity Regulatory
Commission (for the State of Goa & Union Territories), Gurgaon, for the years 2015-2016 and 2016-

2017, together with Audit Report thereon.

(i) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.

[Placed in Library, See No. LT 9693/16/18]
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(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of

Section 59 of the Energy Conservation Act, 2001:-

1. The Bureau of Energy Efficiency (Particulars and Manner of their Display on Labels of Room
Air Conditioners) Regulations, 2017 published in Notification No. BEE/S&L/AC/37/2017-18 in Gazette
of India dated 29th November, 2017.

2 The Bureau of Energy Efficiency (Particulars and Manner of their Display on Labels of Self-

ballasted LED Lamps) Regulations, 2017 published in Notification No. BEE/S&LED/52/2017-18 in

Gazette of India dated 28th December, 2017.

[Placed in Library, See No. LT 9694/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND SANITATION (SHRI
S.S. AHLUWALIA): | beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under Section 55 of the

Aadhaar (targeted Delivery of Financial and other Subsidies, Benefits and Services) Act, 2016:-

(i) The Unique Identification Authority of India (Returns and Annual Report) Rules, 2018

published in Notification No. G.S.R.441(E) in Gazette of India dated 10t May, 2018.

(ii) The Aadhaar (Enrolment and Update)(Fourth Amendment) Regulations, 2017 (No.5 of
2017) (Hindi and English versions) published in Notification No. 13012/79/2017/Legal-UIDAI(13)(No.5

of 2018) in Gazette of India dated 315! July, 2017.

(iii) The Aadhaar (Enrolment and Update) (Fifth Amendment) Regulations, 2018 (No.1 of
2018) (Hindi and English versions) published in Notification No. 13012/79/2017/Legal-UIDAI(13)(No.1
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of 2018) in Gazette of India dated 12 January, 2018.
[Placed in Library, See No. LT 9695/16/18]

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of

Section 87 of the Information Technology Act, 2000:-

(1) The Information Technology (Information Security Practices and Procedures for Protected

System) Rules, 2018 published in Notification No. S.0.2235(E) in Gazette of India dated 18t June,
2018.

(ii) S.0.1411(E) published in Gazette of India dated 28" March, 2018 notifying Central Forensic
Science Laboratory, Hyderabad under Directorate of Forensic Science Services, Ministry of Home

Affairs as Examiner of Electronic Evidence within India with the scopes, mentioned therein.

(iii) S.0.1412(E) published in Gazette of India dated 2gth March, 2018 notifying Directorate of
Forensic Science, Gandhi Nagar (Gujarat) in the State of Gujarat as Examiner of Electronic Evidence

within India with the scopes, mentioned therein.

(iv) S.0.1413(E) published in Gazette of India dated 2gth March, 2018 notifying Computer Central
Forensic and Data Mining Laboratory under Serious Fraud Investigation Office, Ministry of Corporate
Affairs, New Delhi as Examiner of Electronic Evidence within India with the scopes, mentioned

therein.

(v) S.0.1635(E) published in Gazette of India dated 17t April, 2018 notifying Forensic
Science Laboratory, Sector 14, Rohini, New Delhi under Government of National Capital Territory of

Delhi, as Examiner of Electronic Evidence within India with the scopes, mentioned therein.

[Placed in Library, See No. LT 9696/16/18]
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THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): | beg to lay

on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of
Section 394 of the Companies Act, 2013:-
(i) Review by the Government of the working of the National High Speed Rail Corporation

Limited, New Delhi, for the year 2016-2017.

(i) Annual Report of the National High Speed Rail Corporation Limited, New Delhi, for the year

2016-2017, alongwith Audited Accounts and comments of the Comptroller and Auditor General

thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

[Placed in Library, See No. LT 9697/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (GEN. VIJAY KUMAR
SINGH (RETD.)): | beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Nalanda University,
Nalanda, for the years 2015-2016 and 2016-2017.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Nalanda University, Nalanda,
for the years 2015-2016 and 2016-2017, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of

the Nalanda University, Nalanda, for the years 2015-2016 and 2016-2017.

(2) Two statements (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

[Placed in Library, See No. LT 9698/16/18]
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qfEaT 3R aTet Ry T F AT H3ll TAT HeUHEID SR HTerd H 7T T3 (SF. TR FAR):
arede Heredr, H FefeTRac o g1 oot WR vl &

(1) (Tep) HITHT 31ToTTe T8 higseH, 718 fieett & ay¥ 2016-2017 & a1f¥es UfcraesT &t va ufey (fewat
AT 37T TRHRUT) TRIT eIGTIRITEd okl |

(@) HiAT JAToTE fErem widsI, J3 fSeell & ¥ 2016-2017 & BRIGRUT B TRAR GRT FHIET & R §
faramor (&=t oI SISt )|

(2) IR (1) H IfeeiRad Tl T T Ueet IR 3@ H gV [efa & dror e+ arer faemor (fawl e
ST HEPT) |

[Placed in Library, See No. LT 9699/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI JAYANT SINHA): | beg

to lay on the Table a copy of the Aircraft (Fifth Amendment) Rules, 2017 (Hindi and English versions)

published in Notification No. G.S.R.490(E) in Gazette of India dated % May, 2017under Section

14A of the Aircraft Act, 1934, together with an explanatory note.

[Placed in Library, See No. LT 9700/16/18]

R HATTT 7 15T HT (37T 31T eve): e Heredr, ¥ F=feiRad oo §T ueet iR @i &
(1) () @& |, Hag & a¥ 2016-2017 & d1fies Hfcrde Y Uep ufer (fewelt o SfIsht eeseon) qor

SRITI AT gl

(1) I FivfcY, Jog & g 2016-2017 & BIRIBR T TARDR GRT FHIAT DT Teb Hfer (feweit T it
HEPR)|

(2) SUAH (1) H IfcARad T P FHT Teel IR @ H §Y fderel & BRUT S are favor (fewat e
IS TP |

[Placed in Library, See No. LT 9701/16/18]
(3) FrAfaRaa ual $i va-us gl (=< qur RIS dwau)

(Th) WG PICH SEECIT DRI ATh AT fAfics Tour a& H31erd & T g 2018-2019 & foIg gam
NEEISISIEE]

[Placed in Library, See No. LT 9702/16/18]
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@)  ESIPIUCH [US BUSeH UauIed SR Tt sfear forfiics o awr #arerg & df 9 9y 2018-
2019 o foTq g31T TSI SToI

[Placed in Library, See No. LT 9703/16/18]

about:blank 6/6



